Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENTY
FROM 15-01-2024 TO 19-01-2024

S.NO. [APPEAL NO. FINAL ORDER 'DATE OF ORDER DATE ON
NO./MISC ORDER NO. RECEIVED FROM WHICH ORDER
THE PS TO HON'BLE SENT FOR
PRESIDENT DISPATCH
/MEMBERS
FINAL ORDER NO.
1 ST/50097/2017 F.0/51699/2023 08-01-2024 16-01-2024
2 S1/51792/2018 F.0/51700/2023 09-01-2024 16-01-2024
3 ST1/562418/2018 F.0/51705/2023 17-01-2024 19-01-2024
4 C/50934/2018 & F.0/50015-50017/2024 09-01-2024 16-01-2024
Cr51257/12018 &
C/51737/2018
5 Ci50650/2020 & F.0/50019-50022/2024 10-01-2024 16-01-2024
C/50686/2020 &
C/50651/2020 &
C/50156/2021
6 ST/50759/2017 F.0/50024/2024 10-01-2024 16-01-2024
7 ST/51844-51846/2021 F.0/50025-50027/2024 10-01-2024 16-01-2024
8 ST/52036-52037/2014 F.0/50028-50029/2024 11-01-2024 16-01-2024
9 C152249/2019 F.Q/50030/2024 10-01-2024 16-01-2024
10 S$T/50919/2015 F.0/50031/2024 16-01-2024 19-01.2024
11 ST/52454/2015 F.0/50032/2024 16-01-2024 19-01-2024
12 C/50938/2020 F.0/50033/2024 16-01-2024 19-01-2024
13 ST/51061/2022 F.0/50034/2024 16-01-2024 19-01-2024
14 C/50097/2020 F.0/50035/2024 16-01-2024 19-01-2024
15 ST/50041/2024 F.0150041/2024 16-01-2024 19-01-2024
16 C155232/2023 F.0/50049/2024 16-01-2024 19-01-2024
17 ST/50038/2017 F.0/50051/2024 18-01-2024 19-01-2024
MISC ORDER
1 C/557%4/2023 M.O/50002/2024 10-01-2024 16-01-2024
2 C155801/2023 M.0/50003/2024 10-01-2024 16-01-2024
3 ST/54782/2023 M.0/50004/2024 16-01-2024 19-01-2024
4 ST/54812/2023 M.Q/50005/2024 16-01-2024 719-01-2024
5 ST/50119/2017 M.0/50007/2024 16-01-2024 19-01-2024
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uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the parties and publu: atiarge.
Thus all the interested parties and other information seekers under R.T.E Act may downlcad these crders from CESTAT website. :




